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the Sea Cargo Manifest and Transshipment (First Amendment) Regulations, 2025,

under Section 159 of the Customs Act, 1962, along with Explanatory Memorandum.
[Placed in Library. For (vii) to (xii), see No.L.T.2299/18/25]

Report and Accounts (2023-24) of the Chennai Port Authority and related papers

THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND
WATERWAYS (SHRI SHANTANU THAKUR): Sir, | lay on the Table—

(1) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 44 of the Major Port Authorities Act, 2021: -
(a) Administration Report and Accounts of the Chennai Port Authority, for the
(b) year 2023-24, together with the Auditor’s Report on the Accounts.
Review by Government of the Annual Accounts of the above Port Authority.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above.
[Placed in Library. see No. L.T. 2388/18/25]

Notification of the Ministry of Corporate Affairs

HRUNC BRI AT 4§ o7 WA (3 29 Aeg =) : Heled, § Ha=l Afafrad, 2013 61
gIRT 469 BT IY-GRT (4) b AL DU (ARG 3R FlIqfrdl b1 fee) ARng
¥, 2025 BT YBTIF B dTell BRURE BT HATAT DI AT AT A1.B1. 1.
131(37), fadie 12 BRaxl, 2025 &I U Hfd (s qur fe=l #) |91 ucd

EEEECKII ‘%:’I [Placed in Library. see No. L.T. 2320/18/25]

Notification of the Ministry of Consumer Affairs, Food and Public Distribution

SYHIRHT AT, T IR Ahoie faaver d3e™ § 99 931 (sl e
SIS givftrEm): wEey, # R (foxfia &ik oy weTfifdal, ugfaensii sk
HTRAT BT Afeg TRETT) AT, 2016 BT TRT 7 P AT SR ol TG WA
D131, 371(31), &I 8 WRARN, 2017 BT HLNT BT dTell SUHRHT AR, WTET AR
JrdoTTes IR AT (WTe AR AGSI~dh [GaRor [G9RT) 1 ffeRgas |
B1.31T. 5506(3T), &1 19 E=aR, 2024 HT Y Ui (SRS qAT Z=1 H) A9 YTl TR
G gl

[Placed in Library. see No. L.T. 2565/18/25]
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